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Date of Ovder: 14.9.95.
CP Nz Gl1/95 (0A No.d96/92)
All India RMS Employess Union & Anr.

... PETITIONERS.
VERSUS
Shri L.C. Ram and Shri Savita Singh

CORAM:
HOWN'BLE MF. GOFAL FFISHWA, VICE CHATFMAN
HON'BLE MF. O.F. SHAFMA, MEMEEF (A)

PER HOM'BLE ME, GOPAL ¥ INA, VICE CHATFMAN
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. Petitioners have filed thiz Contampt Petition uw/s 17 of  the
Administrative Trikunals Act, 1935, on the ground chat che respondents in not
implementing the divections of thz Trikunal in 0A 1921/27, dzcidzd on 21.9.%91,
have bummTLtEJ contempt of court.

2. We have heard the lzarned counssl for the partiss.

3. The direction was for consideration of the casss of 3
afresh in the light of the ordsr daied 25.1.91. According . rections
of the Trikunal, the cases of the petiticnsrs wire congidered in tomms of the
ceder dated 25.1.910 W2, thersfors, find no diz-obk:zdizncs of the dirsctions of

the T

ribunal.
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(GOPATL, FRISHNA)
VICE CHATFMAN
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